RAJYA SABHA
Monday, the 13th July, 2009/ 22 Asadha, 1931 (Saka )

The House met at eleven of the clack,
MR. CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS
*121.The questioner Shri Lalit Kishore Chaturvedi was absent. For answer vide page 21 infra)
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RGGVY in the Madhya Pradesh
%122, SHRIMATI MAYA SINGH: Will the Minister of POWER be pleased to state:

(a) the amount to be allocated to Madhya Pradesh under the Rajiv Gandhi Grameen
Vidyutikaran Yojara (RGGVY) for the financial year 2009-10; and

(b) by when all the sanctioned schemes in 29 districts and pending schemes in 17 districts of
the State under RGGYY would be completed 7

THE MINISTER OF POWER (SHRI SUSHILKUMAR SHINDE): (a) and (b)) A Statement is laid on
the Table of the House.

Staternent

(a) There is no state-wise allocation of funds under Rejiv Gandhi Grameen Vidyutikaran Yolana
(RGGYY). Funds are disbursed baged on status of implementation of projects.

(b) Out of 48 projects, 32 projects wz. 8 projects of 10th Plan and 24 projects of 11th Plan
have been sanctioned Lnder RGGYY which are likely to be completed within the 11th Plan period. Ary

TOriginal notice of the guestionwas received in Hindi



remaining projects including & projects of Madhya Pradesh can only be sanctioned under Phase-Il of

11th Plan. The commencement of Phagse- Il of 11th Plan is yet to be decided by the Government.
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lllegal mining at Obulapuram in A.P

#1723, SHRI M.V, MYSURA REDDY:t
SHRI NANDAMURI HARIKRISHNA:
Will the Minister of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether Government has issued a directive to Andhra Pradesh Government to stop mining

at Obulapuram mines in that State;
(b) if 0, when such order was issued and the detalls of that order;

(c) whether the Ministry is aware that inspite of ite directive, mining activity at Obulapuram ia

slill going on in connivance with the officials and paliticians in the State; and

(d) what immediate action the Ministry is proposing to takes to stop illegal mining &t

Obulapuram’?

THE MINISTER OF STATE CF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI
JAIRAM BAMESH): (&) to (d) A Statement is laid on the Table of the House.

TThe guestion was actually asked on the floor of the House by Shri M.V, Mysura Reddy.





